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FACTUAL AND ACTION TAKEN REPORT REGARDING HON'BLE NGT ORDER
_ DATED 30.05.2019 IN OA NO. 468/2019
1. .in‘tumphancu of the Hon’ble NGT Order dated 30.05.2019 in OA No. 468/2019 “Abdul WasihVs State
of Uttar Pradesh & others” M/s Azad Black Salt udyog vill. Sindhawali, rohta road, Meerut,operated
by Shri Mustkeem S/o Jameel was inspected by official of UPPCB, Regional Office, Meerut on dated
03.06.2019 and dated 19.06.2019. Inspection report annexed as Annexure-1.
2. During inspection it was observed that along with above unit two other black salt units were operating at
vill. Sindhawali,rohta road,Meerutnamed as below:-
a. Shri Jamshed S/o Shamshad ka kala namak karkhana.
b. Shri Imran ka kala namak karkhana.
The inspection reports annexed as Annexure-II.

AZAD BLACK SALT UDYOG
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IMRAN KA KALA NAMAK KARKHANA

These three units have not obtained consent to establishment and consent to operate from il he B";'_‘

under Air (Prevention &Control of Pollution) Act. 1981 and Water (Preventio yn& Control of

Act. 1974,
4. Head office UPPCB Lucknow has issued closure order of all three units under section 31-A of Air

w

; (Prevention &Control of Pollution) Act, 1981given below :-
' Sr. Units name and its address Closure order
No.

M/s Azad Black Salt udyog H 38111/C-3/Vayu-669/B.Aa/Meerut/2019

" 1. vill. Sindhawali,rohta road,Meerut dated 03.07.2019
) Shri Jamshed S/o Shamshad ka kala namak H 38109/C-3/Vayu-670/B.Aa/Meerut/2019

3 karkhana. vill. Sindhawali,rohta road,Meerut dated 03.07.2019
3 Shri Imran ka kala namak karkhana. H 38110/C-3/Vayu-671/B.Aa/Meerut 2019

g vill. Sindhawali,rohta road,Meerut dated 03.07.2019

5. Head office UP Pollution Control Board. Lucknow has imposed environmental compensat tion of

Rs. 1.32821/-of each units.
6. In compliance of closure orde
UPPCB on dated 06.07.2019.

r issued against above units. units have been closed by Admini istration ar

Compliance report annexed as Annexure- -IV.
—#

-

DISMETLING OF BHATTI OF AZAD BLACK SALT UDYOG

M C'ﬂd&

Scanned by CamScanner



DISMENTLING OF BHATTI OF IMRAN KA KALA NAMAK KARKHANA
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“We are of the view that if any air pollution is being caused and the unit is
operating in absence of consent to establish, the State PCB must exercise its authority
under the provisions of the Air(Prevention and Control of Pollution) Act,1981 to prohibit
polluting activities and recover compensation for the damage caused,apart from other
steps.

Let State PCB furnish a factual and action taken report in the matter by e-mail at
judicial-ngt@gov.in within a month.”
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“We are of the view that if any air pollution is being caused and the unit is operating in
absence of consent to establish, the State PCB must exercise its authority under the provisions of the
Air(Prevention and Control of Pollution) Act, 1981 to prohibit polluting activities and recover
compensation for the damage caused, apart from other steps. Let State PCB furnish a factual and
action taken report in the matter by e-mail at judicial-ngt@gov.in within a month.”
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“We are of the view that if any air pollution is being caused and the unit is operating in
absence of consent to establish, the State PCB must exercise its authority under the provisions of the
Air (Prevention and Control of Pollution) Act, 1981 to prohibit polluting activities and recover
compensation for the damage caused, apart from other steps. Let State PCB furnish a factual and
action taken report in the matter by E-Mail at judicial-ngt@gov.in within a month.”
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“We are of the view that if any air pollution is being caused and the unit is

operating in absence of consent to establish, the State PCB must exercise its authority
under the provisions of the Air(Prevention and Control of Pollution) Act,1981 to prohibit
polluting activities and recover compensation for the damage caused.apart from other

steps.
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“We are of the view that if any air pollution is being caused and the unit is
operating in absence of consent to establish, the State PCB must exercise its authority
under the provisions of the Air(Prevention and Control of Pollution) Act,1981 to prohibit
polluting activities and recover compensation for the damage caused,apart from other
steps.
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“We are of the view that if any air pollution is being caused and the unit is operating
in absence of consent to establish, the State PCB must exercise its authority under the
provisions of the Air(Prevention and Control of Pollution) Act,1981 to prohibit polluting
activities and recover compensation for the damage caused,apart from other steps™.
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“We are of the view that if any air pollution is being caused and the unit is
operating in absence of consent to establish, the State PCB must exercise its authority
under the provisions of the Air(Prevention and Control of Pollution) Act,1981 to prohibit

polluting activities and recover compensation for the damage caused,apart from other
steps.
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“We are of the view that if any air pollution is being caused and the unit is operating in

absence of consent to establish, the State PCB must exercise its authority under the provisions of the
1 of Pollution) Act,1981 to prohibit polluting activities and recover
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